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Increase In the Price of Coal
*602. Shrimati Tarkeshwarl Sinha:

Will the Minister of Steel, Mines and
Fuel be pleased to state:

<a) whether Government have
increased or propose to increase the
price of coal;

(b) if so, the reasons therefor; and
(c) whether Government have

studied the incidence of this price
increase on the general cost of indus­
trial production7

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) Yes
The prices were increased with effect
from July 8, 1857.

(b) and (c) The enhancement in 
price has been made on an ad hoc
basis to enable the industry to meet
the increased wage bill of the workers

consequent upon the' grant of addi­
tional concessions to labour by the 
Labour Appellate Tribunal In the 
meantime, a Price Revision Com­
mittee has been set np by the Gov­
ernment to enquire into the entire 
price structure of coal—including the 
impoct at the Appellate Tribunal’s 
award. It will also examine the 
incidence of coal prices on the economy 
of the country and oni industry
generally.
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Stfte Homes and District Shelters

Dr. Ram Subhag Singh:
Shri Sanganna:

Will the Minister of Home Affairs
be pleased to state*

(a) whether Government have
prepared any scheme for setting up
State Homes and District Shelters in. 
the country,

(b) if so, the number of such
homes and shelters to be set up each
year under this scheme; and

(c) the cost involved in imple»
menting this scheme7

TS» Minister of State in the Minis­
try of Home Affairs (Shri DatarU
(a) Yes?




